GOVERNMENT OF INDIA
COMMUNICATIONS AND INFORMATION TECHNOLOGY
LOK SABHA
UNSTARRED QUESTION NO:1451
ANSWERED ON:24.07.2002

CELLULAR MOBILE TELEPHONE SERVICE
ANANTA NAYAK;JAYANTA RONGPI

Will the Minister of COMMUNICATIONS AND INFORMATION TECHNOLOGY be pleased to state:

(a) whether the Cellular Mobile Telephone Service is proposed to be provided in all the cities in the country;
(b) if so, the cities where the facility has been provided so far;
(c) the time by which all the cities would be provided with the Cellular mobile Telephone Services; and

(d) the steps taken by the Government in this regard?

Answer

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION TECHNOLOGY (SHRIMATI S
MAHAJAN)

(a) to (d): As per terms and conditions of the Licences granted for Cellular Mobile Telephone Service (CMTS), 90% of the Service
Area in Metros and at least 10% of the District Headquarters (DHQs) in a Telecom Circle shall be covered in the first year. 50% of the
DHQs shall be covered within three years of effective date of the licence. The Licensees are also permitted to cover any other
citytown in a District in lieu of a DHQ. The decision as to which DHQ is to be covered and further expansion beyond 50% of the DHQs
is left to the licensee, base onits business decision.

The list of DHQs/cities covered with CMTS so far is being compiled and will be laid on the Table of the House.
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